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These applications originated as writ petitions bafors ths
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High Court of Karnataka and on transfar wers fixed fo
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today, Shri M, Narayanaswamy, learned counsal for the applicants
and Shri M,S, Padmarajaiah, learn=ad counsel for raspondents hava

bean heard,

. The facts involved in all thase applications are as follows:

All the applicants are Group D asmployess in tha National Tuber-

c

culosis Institute (NTI) |at Bangalore., It is stated that thay are
encaged in th® work of sputum collection, assisting teams of inves-
tigators in this ragard, heir contention is that the functions
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thay perform ares analeoguous to those of Field Assistants (FA) in

other erganisations like the National Sample Survey Orc

and the Geological Survey of India and that, tharefore, their

rs

scale of pay should hav as*that of FA in other

Napgart - : Cawuan oy
Jepartments of the Covernment The pay scale of the

petitione
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of now is|196-232 with a selection grade of 200-240,
-
According to them their scale of pay should have bzen 260-350
which is applicable to FA in other Departments, Uhile admitting
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that there is no post of FA in the NTI, Shri Narayanaswamy con-

tended that the applicants undertook field work which is in the

underge consi

bercular infection. According to Shri

g Committee under the
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rmanship of Dr. Sharat Kumar visited the NTI and in response
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Lo representations submitted by the applicants, ths Chairman of
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the Committee assured the |applicants that the Committee would recommend

el e i

— — -
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the applicants is that this Tribunal should direct the respondeant
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t gEme pa le @8 in ot sovarnment departments., Shri
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cision of the Karnataka High Court cited by Shri Narayangswamy
had no application hpre. In that case persons who u originally
known as LUDC ac bewsn lesignated as by the
of NTI themseslyes d what 2 f €
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ga
tors in other Departments of the Government be
to the petitioners. Thers had be no redesignation of
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applicants here as A beczuse the NTI did not
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itsel ith pay scalefat all nor did it rscommmnd that

the applicants be given the pay scals of FA,




very carefully, Ue agres

with counsel for respondsnte that the decision of the High

by the authorities themselves as Field Investigators and all
that the High Court did was to grant them the pay appropriate
to Field Investigators while the applicants here have not besn

treated as FA by NTI., It has also to be borne in mind that the

functione which ars associated
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departments can be compared to determine their similarity only
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claim of the applicante, to examine it on merite and to coms
(1]

a conclusion thereon. We, therefore, direct the respondents to

consider the claim of the applicants on merits and if the claim

is well founded toc grant them such benafits as they may deem fit.

L

Se The applicetions are dismissed subject toc the obssrvatiocns

mades above, There will be no orders as to costs.
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